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IN THE CEUWTRAL ADMIMNISTRATIVE TRIEUMAL,JAIFUR EELYH,JAIFUR.
Date of Decigion: 01.9,97
CE 2,97 (0B 155 '05)
Smt.hrmila D2vi, Catering Supervisor Srade-II, Weskern Railway, Ajmer.

ee. Petitioner

Versus
1. Shri Feerti Vazan, General Manager, Western Railway, Churchjyate, Bombay.
2. Shri R.P.Phandari, Divisicnal Railway Manager, Western Railway, Ajmer.
2. Ehri £.D.Meena, Sr.Divisicnal Commercial Manager, Western Pailway, [ota.
4, Shri A.E.Peter, Divisiconal Commercial Manager, Western Railway, Ajmer.
5.  Shri Mzhan, Divisisnal Catering Inspector, Western Railway, Ajmer.

««. Respondents
CORAM:
HOIT'BLE ME.>0PAL FRIZHIIA, VICE CHAIRMAI
HAT'BLE MR.C F.SHARMA, ADMINISTRATIVE MEMEER
Fer the Petiticner ' ... None
For the Respondents- ees Mr.U.D.3harma

O-R-D-E-R
FEF. HOU'BLE MR .GOFAL YRIZHIB, VICE CHAIRMAL

Petiticner, Smt.Urmila Devi, has filed this Contempt Fetition u,’s 17 cof
the Administraitive Trikunals Act, 1935, stating therein that the respwondents Ly
not implementing the Jecieicn of the Tribunal in DA 189755 dated 23.%9.2% and

20.11.9%4 have commitkeld contempt <f court.

2. It iz korne cut by the reply <f the repondents that promotion has kesn

hed el

,granteﬂ to the petiticner to a higher grade w.e.f. 1.5.93, Communication, at

<

Ann.P-5, Jdated 26.3.97, indicates that the higher &cale of Fa.ll00-2030 was
granted b the petitioner wee.f. 1.3.52 and her pay was also fixed with effect
from the same Jdate. She haz keen posted at Ajmer. The directicns of the
Tritunal have keen fually complied with. 1o case of contemph iz made cut

Contempt Petition is, therefore, dismisszed.

1

ajainst the respondents. Th

Motices izsued are dAischarged.
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(0.P.SHAFMA) (GOFAL LKRISHNA)

ADM ., MEMPER ' VICE CHAIRMAN
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